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(x) Need to declare Purnea district of
Bihar as famine-stricken
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(xi) Need to improve the working of
telephone exchanges in Vidisha
Parliamentary Constituency

SHRI PRATAP BHANU SHARMA
(Vidisha) : Under Rule 377,1 make the
following statement :

The telephone system in Vidisha Parlia-
mentary Constituency is totally defunct and
defective. Subscribers are experiencing day
to day difficulties in local and trunk calls.
Most of the exchanges are either defective
or out of order due to poor maintenance
and faulty equipments. I would like to draw
the attention of the Communications
Minister to the following points :

1. Vidisha auto exchange is not working
satisfactorily due to various technical
faults and ineffective maintenance.

2. Vidisha Trunk Exchange is connected
with Indore-TAX by means of Opera-
tor Trunk Dialling Circuit (OTD). But
most of the time the TAX system
remains out of order resulting in poor
trunk services to the subscribers of
Vidisha District.



